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should be assisted by a Multi
Disciplinary Team  consisting
of senjor officers of the rank
of Additional Diector|Joint
Director from Departments of
Agriculture, Forests Horticul-
ture, Animal Husbandry and
Minor Irrigation.

33. It is recommended thst there
shauld be  Mul{j Disciplinary
Team at District Level headed
by Additional Project Direc-
toy for watersheds. The offi-
cers representing different dis-
cipliness, such as; Agriculture,
Horticulture, Animal Hus
bandry, Forests and Minor Ir-
rigation will constitute the
Multi Disciplinary Team. The
Digtrict Level Multi Disciplin-
ary Team shall be responsi-
ble to guide the preparation of
watershed development plans
at watershed leve] scrutinise
them and accord adminjstra-
tive sanction,

34. The rcle of Ministry of Rural
Development would now Be
to fund the programmes a8
stipulated ard momnitor them
to ensure that the basic strate-
7 i.e. planning and imple-
mentation on a2 watershed bas-
is is being followed

35. Ir will be neeessarytoorga:
nise independen; evaluation
studies on a large scale and
on a regular basig through
reputed independent and auto-
nomous institutioms including
NGOs by adequately funding
them.
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Major power deficit in the country

871. SHRI CHIMANBHAI HARI-
BHAI SHUKLA: Will the lAinister
of PLANNING AND PROGLAMME
TMPLEMENTATION be pleased to
state:

(a) whether Government™; atten-
tion has been drawn to the observa-
tion made in the recent National Con-
vention of Institution of E:ginecers
anticipating major power defeiy by
the end of Eighth Five Yezr Plan
period;

(by if so, what is Goverlnment’s
reaction thereto; ’

(c) what would be the power de-
ficit by them; angd

(Ad) the manner in which GGovern-
ment prorose to meet this powver de-
Aeit?

THE MINISTER OF STATT
THE MINISTRY OF PLANNING
AND IMPLEMENTATION (SHRI
GIRIDIIAR COMANGO): 4a) to (d)
Based on. the capacity addition targe\
of 30.537.7 MW envisaged during the
Eighth Five Year Plan, Ministry of
Power has anticipated vpeaking shor-
tage of 20 per cent and energy shor-
tage of I per cent. Any shortfall in
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the capacity addition target will nave
further defici¢ in power. However,
in order to reduce the gap in the
demand and supply, measures %heing
taken are (i) improving the perfor-
mance of thz existing power pro-
jeets; (i) reduction in transmission
and distribution losses: (iii) demand
management: (iv) energy conserva-
tion measures: (v) arranging trans-
fer of energy from surplus (o deficit
arca; and (vi) promotion of private
sector investment in power sector.

Review of the progress of eighth §ve
Year Plan

372. SHRI PRAMOD MAHAJAN:
Wiil the Ministey of PLANNING
AND PROGRAMME IMPLEMENTA--
TIION be pleased to state:

(a) whether the Planning Com-
mission has undertaken a review of
the progress of the Eighth Five Year
Plan, particularly in respect of crea-
tion of additional - power capacily,
power generation, production, invest-
ment and employment growth;

(b) if so, what is the outcome of
the review made so far and by when
this review will be completed and
published; =

(2) whether a large number of
small scale indus(rial unity are inthe
process of closure and if so, what are
the necessary details and reasons
therefor; and

(d) to what extent the closure of
the aforesaid unitg is Tikely to adver-
sely affected the employvment opportu-
nities pmposed to be generated dur-
ing the Eighth Five Year Plan?

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
ANTY PROGRAMME IMPLEMENTA-
TION (SHRT GIRTDHAR GOMAN-
GOY: () and (b) In tha fingt year of
th~ Eighth ®iva Yery Plan  eleetire
power generation capacity increased
v 3537 MW. 301 Bkwh units of po-



